72 Matters raised [RAJYA SABHA] with Permission

Incidents of rising crime against women in various parts of the country
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MR. CHAIRMAN: The issue raised by Kumari Selja is a very important issue. It
is not confined to one State or one province or one region. ...(Interruptions)... It is a
very serious issue. There is every need for a change of mindset also. ... (Interruptions)...
Please, please. ...(Interruptions)... 51 HETAT SHl, MM S Cﬂj*—lfﬂ g, wfiol 9f3TI The

media, the cinema and of late the social media also have a greater responsibility in not

glorifying these horrifying incidents and showing those people as if they have done
something great. This is also adding to the problem. I hope everyone concerned would
keep that in mind, including the media, the cinema and the social media people also. We
have to think of improving the overall situation. That is the issue. The names of all the
Members, who have raised their hands, will be added. Shri Prasanna Acharya to

associate officially.
SHRI PRASANNA ACHARYA (Odisha): Sir, can I speak two lines about this?
MR. CHAIRMAN: You have given notice!
SHRI PRASANNA ACHARYA: Sir, I have given notices several times.

MR. CHAIRMAN: But you can say one line.

SHRI PRASANNA ACHARYA: Sir, this is happening mostly under the very
nose of the Central Government. The highest number of crimes against women is being
committed in Delhi itself which is most alarming. It has reflection all over the country, in

cities and even in villages.
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SHRI AHMED PATEL (Gujarat): Sir, I associate myself with the mention made by
the hon. Member.

SHRI B.K. HARIPRASAD (Karnataka): Sir, I also associate myself with the

mention made by the hon. Member.

SHRI P. BHATTACHARYA (West Bengal): Sir, I also associate myself with the

mention made by the hon. Member.

SHRI K.K. RAGESH (Kerala): Sir, I also associate myself with the mention made
by the hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I also associate myself with

the mention made by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, I also associate myself with the mention made
by the hon. Member.

SHRI KIRANMAY NANDA (Uttar Pradesh): Sir, I also associate myself with the

mention made by the hon. Member.

PROF. JOGEN CHOWDHURY (West Bengal): Sir, I also associate myself with the

mention made by the hon. Member.

P AN G GUIURT H815d, 89 AT 53 fAwy A 3794 319 &l Frg bR &



